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(b) whether cases have been registered 
agaiittt such labourers under Railway 
property Unlawful Possession Act;

(c) whether such labourers ft und in- 
dulgjng in pilferage/theft cases wexe/ar*- 
working under Cooperative Societies 
functjomn* at Naini and Allahabad; end

(d) if  so, what action has been taken 
against the Societies fir  employing cri- 
minals ?
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Offshore Oil exploration in 
Ratnagiri

3932. SHRI BAPUSAHEB PARU- 
LEKAR: Will the Minister of PETRO
LEUM AND CHEMICALS AND 
FERTILIZERS be pleased to state:

(a) whether off-shore exploration in 
Ratnagiri area on West c >ast of Maha
rashtra State has yielded any promising 
result from the exploratory well;

(b) if  so, whether any decision to 
continue further exploration in that 
area has been taken; and

(c) the number of wells proposed to 
be drilled and the prospects them I ?

THE MINISTER OF PETRO
LEUM, CHEMICALS AND FERTI
LIZERS (SHRI H. N. BAHUGUNA):
(a) to (c). The results from the one off
shore exploratory well off Ratnagiri area 
have been inconclusive. The data from the 
giological and seismic surveys as also 
from the drilling of the well arc being 
evaluated on which would depend further 
exploration in tne area.

Labourers Indulging Into pilferage* 
and thefts at Naini and Allahabad

3933. SHRI JAGDAMBI PRASAD 
YADAV: Will the Minister of RAIL
WAYS be pleased to state;

(a) the details o f labourers detected

Office at Allahabad during the last three 
yeaxs;

THE MINISTER OF RAILWAYS 
(P R O F .M A D H U D A N D W A TE )t(.)
N >. of labourers detected indulging ir. 
pilferages/thefts during the last three 
y;ars are as under

Naini Goods Shed .

Allahabad Goods Shed

Allahabad Parcel Office 

T otal .

(b) Yes.

(c) They were w. rking with the Socie
ties but after they were found indulgirg 
in pilferagcs/ihefts, they were removed 
from service and are no longer in 
servicc of the Cooperative Societies.

fd )  Docs not arise, since the latx ureis 
concerned were removed from service 
by the Societies after they were found 
indulging in pilfewges/thefts.
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Mathura refinery and it* ancillary 
units.

3934- SHRI SATISH AGARWAL: 
Will the Minister of PETROLEUM 
AND CHEMICALS AND FERTILI
ZERS be pleased to state:

(a) when will the Mathura Oil Refineiy 
complex start production and is it Jfgging 
behind the targeted schedule c f  its imple
mentation, if  so, what are the reasc ns;

(b) whether the Central Goverrment 
or the State GdVernmertS of Rajasthan 
or Uttar Pradesh made msriy surveys/ 
proposals to list the ancillary and d< wn- 
stream industrial units on the basfc c f  
this refinery, if  so, what actic n is taken 
or proposed new, if  net, is there «r.y 
proposal for such a surny; and

(c) whether Government have decided 
that anallaries to the refinery should be 
promoted in private sector, i f  so, whit will 
be the share o f Rajasthan which borders 

Mathura ?




